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34, C. P 060/00097/14 IN
0. A No. 060/00062/14

§ ‘ 122.5.2014

Present: .  Sh. Manohar Lal, counsel for the applicant.
. None for the respondents

4 1

i !

: ¥ P S :
On the request of'Ieaﬁned counsel for the applicant, hearing in the mattelL

is deferred to 24.7.20gr14. !
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(RAJWANT SANDHU) i o - (SANJEEV KAUSHIK)

MEMBER (A) i - . MEMBER (J)
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20. CP 060/00097/14 in
O0.A. No. 060/00062/14

Usha Kumari Bhasin Vs. Saravijit Singh & Another

24.07.2014

Present: Mr. Manohar Lal, counsel for the petitioner

Adjourned to 28.08.2014.
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{UDAY KUMAR VARMA) (SANJEEV KAUSHIK)
UEMBER (A) MEMBER (J)
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12.CP 060/00097/14 in

O.A. NO. 060/00062/14

Usha Kumari Bhasin Vs. Saravi'it Singh & Another

1. Heard.

/
UDAY KUMAR VARMA)
MEMBER (A)
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CDHIRENDER SINGR

28.08.2014

gl B 1 trocrked -

Present: Mr. Manohar Lal, counsel for the petitioner

2. Issue notice to the respondents returnable on 14.10.2014,

(SANJEEV KAUSHIK)
MEMBER (3)




11.CP 060/00097/14 in
0.A. NO. 060/00062/14

Usha Kumari Bhasin Vs. Saravjit Singh & Another -

14.10.2014

Present: Mr. Manohar Lal, counsel for the petitioner
Mr. Aseem Rai, counsel for the respondents

> On request of the learned counsel for the parties, adjourned to

11.11.2014.
(UDAY KUMAR VARMA) (SANJEEV KAUSHIK) -
MEMBER (A) o MEMBER (J) |
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" 13.CP 060/00097/14 in

O.A. NO. 060/00062/14

Usha Kumari Bhasin Vs. Saravijit Singh & Another

11.11.2014

Present:  Mr. Manohar Lal, counsel for the petitioner
Mr. Aseem Rai, counsel for the respondents

1. Learned counsel for the petitioner submits that he may be
permitted to withdraw the CP. )
2. Ordered accordingly.
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(UDAY KUMAR VARMA) (SANJEEV KAUSHIK)
MEMBER (A) ‘ MEMBER (J)
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